75 Written Answers  DECEMBER 2, 1077

HA ¥ arg 7 wafy F qrawi FAr
T | 57 ATAY WY 2AX FA TG TEA TG
=¥t @r fis wewd, 1977 H W &
frafar a O sy & wEereT Hwat
# firarre #7157 7T 797 IEE WY IATH
arat w1 frzoom dam gf

(w) wra % fagfl or I g2
FER AT CHAFT AR TATOTFHAT T
7 81 sqma # T pF I9gET 497 I
frar fFar s o

(m) wsafgs wafa & =0 A
zfez & qr= F faat faems warv
T —

ag Ty (Am 7
#)
1974-75 68.60
1975-76 348,17
1976-77 . 585.15

Decision to export smaller
of Sugar

quantity

2334. SHRI 8. R DAMANI: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION be
plessed to state:

(a) whether Government have da.
<ided to allow export of much smaller
quantities of sugar this year: and

(b) if so, the details and

therefor? reasons

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-

Written Answers v

TION (SHRI ARIF BEG): (a) and (b),
In July, 1977 the ‘Government had deci-
ded that during the financial year
1977-18, out of the production during
the sugar year 1976-T7, exports should
be allowed to meet the existing firm
commitments in a manner so as to
minimise the losses. The total com-
mitments to be thus fulfilled were to
the extent of 1.45.000 tonnes out of
which 1,20,000 was for Iran and 25,000
tonnes for EEC. During the current
financial year, STC has exporied 0.45
lakh tonneg valued at Rs. 1043 crores
so far, out of the quantities of sugar
contracted for export during 1976-77.
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